CENTRAL ADMINISTRATIVE TRIBUNAL
‘ BANGALORE BENCH

SRV
Dobwliahs eadia S a b

Second Floor,
Commercial Complex, .
Indiranagar, L

Bangalore-38,

Doted: 1 OFEB@%;

KPPLICATION NO(s) 720 of 1993.

RPPLICANTS Hemanth Kumar v/s. RESPONDENTS: Chief Supdt.of Central
Telegraph, Bangalore and Others.

T0.

1. Dr.M.S.Nagaraja,Advocate,No.1l,Second Floor,
First Cross,Sujatha Complex,Gandhinagar,
Bangalore-~560009.

24 The Chief Superintendent

Central Telegraph Office,
Bangalore-560 00L.

3. TheDiréctor,Telecommuniéations,
- Bangalore Area,Bangalore-9.
4, Secretary,Ministry of Communications,
New Delhi.
5. Sei.M.S.Padmarajaiah,
- Sr.C.G.S.C. High Court Bldg,
Bangalore-1!} '

SUBJECT:~ Foruwarding of copies of the Orceis passed by
' the Central Administrative Tribunazl,Bangalore,
: ' -XX X

Please find enclosed herewith a copy of the
'ORDER/STAY ORDER/INTERIM ORDER/, Passed by this Tribunal
in the above mentioned application(s) on__25-0]=1094, .
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ORIGINAL APPLICATION NO.720/93

_'fuzsbav“THIS"THEa?sTHLDRVFnr JANUARY, 1994 .

‘MR. JUSTICE P.K. SHYAMSUNDAR' VICE CHATRMAN
"R. T.. RAMANAN  MEBER(A)

Shri Hemanth Kumar, -

No.B=10, E,U.S.,

K. Toun, . o 3 . S
Bangalore - 560 060 . Applicant

(By &dvocate Dr.M.5. Nagafajé)

© VS, .

1. The Chief 5uper1ntendent,

2,

Central Telegraph Office,
Bangalore - 560 001

The Director
Telecommunications,
Bangalore Area, -

Bangalore = 560 009

Union of India,

represented by Sécretary to Govt.,,
Ministry of Communications,

New Delhi : , o Respondents

{By Advocate Shri M.S. Padmarajalah)
learned Sr Central Govt .Standing Counsel

GRDER.

Mr. Justlce P. K Shyamsundar, Vice Chalrman

appllcaéts'themselves 1f they do approach the
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to grant higher relief to them than that we

can grant in an application flled under Section 19
of the Admlnlctratlve Trlbunals Act, Ue have been
tbklng this vieu con51stently asking people to
khaust the administrative machinery by invoking
the remedy of a revision petitlon. Acpordlngly,

we also make an order herein directing the applicant

.to file a reuisinn pétition and thereafter come
| '

b;ck to us if need be.

i- Recovery of amount short credlted stands
stayed till the disposal of revision thltan
prov1ded a revision petition is filed U1th1n cne
month from the date of receipt of a copy of thie
order, If the applicant files a revision petition

athln the time stipulated, the Department will
dpspose off the same within four months thereafter.

Cgpy of this order be sent to the Department for

ibformation and compliance, With these observations,
this application stands disposed of?# fﬁnally with

no order 55 to costs,
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_APPLIGATION NUMBER: ____

CENTRAL ADM]NISTRATIVE TRIBLNAL x
BANGALORE BENCH ™ : . = .1 .

“~ vt [ERISR R

"i "l”? .,:-.W | -"‘;“;1-'1 ,f "Seuond Floor, = N

- Gommercial’ Complex, =
Indiranagar, :
Bangalore-SéO 038,

 Miscellaneous Applns.No.340 & 341/94 in  Dated:~ 17 AUG 1094

720 of 1993,

,APPLICMTS. , RESPONDENTS; - ..

Sr1.Hemnﬁth Kumar v/s.'Chief Supdt.Central Telegraph Office,Bangalore ;
and Others. T e P -

1.7 Dr.M.S.Nagaraja,Advocate,No.11f,First Gross,Second Floor, ~. -

Sujatha Complex,Gandhinagar,Bangalore=-560009:

2,  'Srii:M.Vasudeva Rao,Addl.Central Govt. stng.Counsel. T
' ngh Court Buildlng.Bangalore-560001.- s RRDIIET
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'Subgect°- Forwarding ef copies of the-Urders passod by"the~

Central admlnlecratlve Tribunal,Bangalore.

Please find.enclosed herewith a copy of the GBDER/
SRMR”H!NE&KEKN!REXXGHBBHﬁ, passed by‘thls Trlbunal.ln the above
mentioned appllcatlon(s) on _01-08-94.. _i‘. e ieen
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Office Notes

Orders of Tribunal
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